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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 21.04.2026 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  IA No. 599/2026 

(For Withdrawal) 
in 
Comp App (AT) (CH) 
(Ins) No. 04/2026 
For Stay 
IA No. 07/2026 
For Exemption 
IA No. 09/2026 

Vijay Pitamber Lulla 
Liquidator of Bhuvana 
Infra Projects Pvt Ltd 
Vs 
K. Usha Rani & 8 Ors. 
 
 

Anuj Tiwari Law Offices  

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
2.  Comp App (AT) (CH) 

(Ins) No. 223/2026 
For Condone Delay 

IA No. 627/2026 
For Additional Docs.  
IA No. 628/2026 
(With Defects) 

Colliers International 
(India) Property 
Services Pvt Ltd 

Vs  
SAS iTower Pvt Ltd 

Mr. Edward James  

3.  Comp App (AT) (CH) No. 
43/2026 
For Stay 
IA No. 607/2026 

(With Defects) 

Sunway Opus 
International Pvt Ltd & 
4 Ors.  
Vs 

Opus Developers & 
Builders Pvt Ltd 
 

Mr. Siddharth Thacker   

4.  Comp App (AT) (CH) No. 
46/2026 
 
(With Defects) 

Aley Cherian  
Vs 
Ozone Projects Pvt Ltd 
& 7 Ors. 
 

Mr. K Gaurav Kumar   

 

For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
5.  Comp App (AT) (CH) 

(Ins) No. 447/2024 
For Stay 
IA No. 1224 & 
1226/2024 
To dispense with 
IA No. 1225/2024 
To Vacate Stay 
IA No. 482/2025 

S Arun, Suspended 
Director of Sargam 
Metals Pvt Ltd 
Vs 
Neeraj Agarwal, 
Proprietor of Ambal 
Agencies & Anr 

Mr. Anirudh A Sriram Ms. Sakshi Jain- R1 
Mr. Varun Srinivasan 
R2 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  IA No. 1606/2025 
(For Additional Docs) 
in 
Comp App (AT) (CH) 
(Ins) No. 393/2025 
 

Srinivasan Associates 
Pvt Ltd 
Vs 
Akshaya Pvt Ltd 

Mr. R Bharath Kumar Mr. Sandeep Kumar 
Ambalavanan 

7.  Comp App (AT) (CH) 
(Ins) No. 661/2025 
To Dispense with 
IA No. 1843/2025 
For Stay 
IA No. 1845/2025 

Krishna Venkata Rao & 
Anr. 
Vs 
Ramakrishnan 
Sadasivan, RP of Lokaa 
Developer Pvt Ltd 

WITH 

Mr. Ralph V Manohar Mr. Ravi Rajagopalan 

8.  Comp App (AT) (CH) 

(Ins) No. 642/2025 
For Stay 
IA No. 1784/2025 

Vijay R Vakharia 

Vs 
Ramakrishnan 
Sadasivan, RP of Lokaa 
Developer Pvt Ltd 
 

Mr.S Sathiyanarayanan Mr. Ravi Rajagopalan 

9.  IA No. 312/2026 
(For Condone Delay) 
IA No. 456/2026 
(Delay in refiling) 
in 
Comp App (AT) (CH) No. 
27/2026 
To dispense with 
IA No. 313/2026 
 

Adtheorem India Pvt 
Ltd & 3 Ors. 
Vs 
Registrar Of Companies 
Bengaluru 

Ms. Vindhya Vasini  

10.  IA No. 460/2026 
(For Condone Delay) 
in 
Comp App (AT) (CH) 
(Ins) No. 150/2026 
For Stay 
IA No. 461/2026 

VAR Electrochem Pvt 
Ltd (Auction Purchaser) 
Vs 
The Commissioner, 
Telangana Industrial 
Infrastructure 
Corporation Ltd & Anr. 
 

Mr. VVSN Raju  

 

For Direction 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
11.  IA No. 644/2026 

(To Adv. Hg.) 
in 
Comp App (AT) (CH) No. 
36/2026 
For Stay 
IA No. 450 & 452/2026 
For Stay 
IA No. 643/2026 

Veera Bhoga Vasanta 
Rayalu Sabbavarapu & 
Anr.  
Vs 
Sunray Green Space 
Pvt Ltd & 8 Ors. 

Mr. R Sivaraman  Mr. Naresh Kumar 
Sangam 
For Caveator  

 

For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
12.  TA (AT) No. 85/2021 

(Comp App (AT) No. 
173/2019 
For Stay 
IA No. 2070/2019 
 

Ramgad Minerals & 
Mining Ltd 
Vs 
I.G Kashinath & 4 Ors. 

WITH 

Mr. AM Ilango Ms. Fereshte Sethna R1 
R2 
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13.  TA (AT) No. 86/2021 
(Comp App (AT) No. 
174/2019 
For Stay 
IA No. 2073/2019) 

Ramgad Minerals & 
Mining Ltd 
Vs 
I.G Kashinath & 4 Ors 

Mr. AM Ilango Ms. Fereshte Sethna 
R1 R2 

14.  TA (AT) No. 262/2021 

(Comp App (AT) No. 
01/2020) 

Adita Bio Sys Pvt Ltd & 

3 Ors. 
Vs 
Suhas Yeled 
Sharanabasappa & 
Anr. 
 

Mr. CS Naman G Joshi  

15.  Comp App (AT) (CH) 
No. 39/2021 

Union of India 
Vs 

Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat 
R2 

Mr. Joseph Pookkat 
Mr. T Ravichandran 

16.  Comp App (AT) (CH) 
No. 40/2021 

Union of India 
Vs 
Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr. 

WITH 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat 
R2 

17.  Comp App (AT) (CH) 
No. 41/2021 

Union of India 
Vs 
Megacity (Bangalore) 
Developers and 
Builders Ltd & Anr 

 

Mr. Avinash Krishnan 
Ravi 

Mr. Prahalad K Bhat 
R2 

18.  Comp App (AT) (CH) 
(Ins) No. 161/2021 
For Stay 
IA No. 330/2021 

Ajeesh Kumar S & 8 
Ors 
Vs 
Kerala Industrial 
Infrastructure 
Development 
Corporation & 3 Ors 

Mr. Eshwar Sabapathy Mr. Shivshankar R 
Panicker- R1 & R2 
Mr. Vinod PV- R3 & R4 

19.  Comp App (AT) (CH) 
(Ins) No. 209/2021 
For Stay 
IA No. 419/2021 

V Ganapathi Reddy & 
Anr. 
Vs 
Bhrugesh 
Ramachandra Amin, 
RP, Panyam Cements 
and Minerals 
Industries Limited & 3 
Ors. 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 
Mr. R Sivaraman-R2 
Mr. Gautham Venkata 
Narayanan- R4 

20.  Comp App (AT) (CH) 
(Ins) No. 210/2021 
For Stay 
IA No. 420/2021 

Sree Balaji Transport & 
17 Ors. 
Vs 
Bhrugesh 
Ramachandra Amin, 

RP, Panyam Cements 
and Minerals 
Industries Ltd & 3 Ors 

WITH 

Mr. P Ulaganathan Mr. Pranava Charan R1 
Mr. R Sivaraman-R2 
Mr. Gautham Venkata 
Narayanan- R4 

21.  Comp App (AT) (CH) 
(Ins) No. 252/2021 
For Exemption 
IA No. 534/2021 

For Stay 
IA No. 535/2021 

The Assistant 
Commissioner of 
Central Tax, Kurnool 
CGST Division 

Vs 
Bhrugesh 
Rameshchandra Amin, 
RP & 3 Ors 
 

Mr. P Raj Kumar 
Jhabakh 

Mr. Pranava Charan R1 
Mr. R. Sivaraman R2 & 
R3 
Mr. Gautham Venkata 

Narayanan- R4 
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22.  Comp App (AT) (CH) 
(Ins) No. 395/2022 
For Stay 
IA No. 943/2022 
To Adv. Hg. 
IA No. 1100/2022 

Naveen Kumar 
Moparthy, Member of 
the Suspended Board 
Fastlane Information 
Technologies Pvt Ltd 
Vs 
Ingram Micro India Pvt 
Ltd & Anr. 

Mr. Y Suryanarayana Mr. R Imayavaramban 
R1 
Ms. MS Mano Ranjani 
R2 

23.  Comp App (AT) (CH) 
(Ins) No. 371/2024 
For Additional docs 
IA No. 1227/2024 

Bank of Baroda 
Stressed Assets 
Management Branch 
Vs 
Ramamoorthi 
Srinivasan, RP of 

Personal Guarantor C. 
Shivakumar Reddy & 
Anr. 

WITH 

Mr. B Dhanaraj Mr. S Vivekananda R2 

24.  Comp App (AT) (CH) 
(Ins) No. 372/2024 
For Exemption 
IA No. 1018/2024 
For Additional docs 
IA No. 1223/2024 

Bank of Baroda 
Stressed Assets 
Management Branch 
Vs 
C. Shivakumar Reddy 
& Anr 
 

Mr. B Dhanaraj Mr. S Vivekananda R1 

25.  Comp App (AT) (CH) 
(Ins) No. 584/2025 
For Stay 
IA No. 1654 /2025 
For Urgent Hearing 
IA No. 1655 /2025 
To Dispense with 
IA No. 1656 /2025 
For Direction 
IA No. 1657/2025 
 

S. Vasudevan 
Suspended Director of 
Ozone Homes Pvt Ltd 
Vs 
IDBI Trusteeship 
Services Limited & Anr 

Mr. Chandramouli 
Prabhakar 

Mr. Ritesh Kumar 
Mr. Amir Bavani R2 

26.  Comp App (AT) (CH) No. 

115/2025 
For Direction 
IA No. 1279/2025 

Veera Bhoga Vasanta 

Rayalu Sabbavarapu 
Whole-Time Director, 
Sunray Resorts Pvt Ltd 
& Anr. 
Vs 
Sunray Resorts Pvt Ltd 
& 6 Ors 

Mr. R Sivaraman  Mr. Amir Bavani R1 

Mr. Naresh Kumar 
Sangam R2-R5 

27.  Comp App (AT) (CH) No. 
116/2025 
For Direction 
IA No. 1285/2025 
For Stay 
IA No. 511/2026 

Veera Bhoga Vasanta 
Rayalu Sabbavarapu & 
Anr. 
Vs 
Sunray Green Space 
Pvt Ltd & 6 Ors. 
 

Mr. R Sivaraman Mr. Amir Bavani R1 
Mr. Naresh Kumar 
Sangam R2-R5 

28.  Comp App (AT) (CH) 

(Ins) No. 146/2025 
For Exemption 
IA No. 392/2025 
For Stay 
IA No. 393/2025 

Sri Amman Metal 

Works, rep by its 
Partner, 
P Karuppasamy 
Vs 
Dindigul Steel Rolling 
Mills Pvt Ltd 
 

Mr. S Anand Mr. G Vairava 

Subramaniam 

29.  Comp App (AT) (CH) 
(Ins) No. 159/2025 
For Direction 
IA No. 433/2025 

Pratik Mehta & 3 Ors 
Vs 
Kondisetty Kumar 
Dushyantha, 
Liquidator of Unishire 
Housing LLP & 2 Ors 
 

Mr. Nityavendhan K Mr. Chandramouli 
Prabhakar R1 
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30.  Comp App (AT) (CH) No. 
163/2025 
For Stay 
IA No. 1777/2025 

Firepro Systems Pvt Ltd 
Vs 
Registrar of Companies, 
Karnataka & Anr 

Mr. NK Dilip  

31.  Comp App (AT) (CH) 
(Ins) No. 214/2025 

For Stay 
IA No. 589/2025 

A B Jagadeesan 
Vs 

A Arumugam, RP of 
Hamsini Foundations 
Pvt Ltd & 2 Ors 

WITH 

Mr.S Sathiyanarayanan Mr. Ramasamy 
Meyyappan R2 

Mr.P.Elayarajkumar R3 

32.  Comp App (AT) (CH) 
(Ins) No. 328/2025 
To dispense with 
IA No. 996/2025 

For Stay 
IA No. 997/2025 

A B Jagadeesan 
Vs 
A Arumugam, RP of 
Hamsini Foundation 

Pvt Ltd & 2 Ors. 

Mr.S Sathiyanarayanan Mr.P.Elayarajkumar R3 

33.  Comp App (AT) (CH) 
(Ins) No. 225/2025 
For Stay 
IA No. 637/2025 

Ashwani Kumar Bhatia 
Suspended Director of 
ARS Energy Pvt Ltd 
Vs 
Canara Bank & Anr. 
 

Mr. PS Suman Mr. Varun Srinivasan 
R1 

34.  Comp App (AT) (CH) 
(Ins) No. 404/2025 
For Stay 
IA No. 1166/2025 

Canara Bank 
Vs 
Nife Fire Systems Pvt 
Ltd, Rep By its 
liquidator, S Rajagopal 
 

Mr. ML Ganesh Mr. MA Shaji 

35.  Comp App (AT) (CH) 

(Ins) No. 482/2025 
For Stay 
IA No. 1372/2025 

Shankar Suresh 

Vs 
Orix Leasing and 
Financial Services India 
Ltd & Anr. 

WITH 

Mr. Pranav 

Gopalakrishnan 

Mr. MS Mano Ranjani 

R1 R2 

36.  Comp App (AT) (CH) 
(Ins) No. 483/2025 
For Stay 

IA No. 1374/2025 

Pradeep Kumar Sekar 
Vs 
Orix Leasing & 

Financial Services India 
Ltd & Anr 
 

Mr. Pranav 
Gopalakrishnan 

Mr. MS Mano Ranjani 
R1 R2 

37. \ Comp App (AT) (CH) 
(Ins) No. 610/2025 
For Stay 
IA No. 15/2026 

TSP Logistics Pvt Ltd 
(Formerly Known as 
Unitac Logistics Pvt 
Ltd) & Anr. 
Vs 
Sreenivasan PR 
Liquidator of Greenlace 
Builders & Developers 
Pvt Ltd 

Mr. Liju V Stephen  

38.  Comp App (AT) (CH) 
(Ins) No. 620/2025 
For Stay 

IA No. 1723/2025 
For Direction 
IA No. 238/2026 

Kiran Ranjit 
Soundarajan, 
Suspended Director of 

Soundararaja Mills Ltd 
Vs 
Nimbark Fashions Ltd 
& Anr 
 

Mr. R Swarnavel Mr. P Raj Kumar 
Jhabakh R1 
Mr. Abdul Rahman R2 

39.  Comp App (AT) (CH) 
(Ins) No. 655/2025 

Nova Castle Apartment 
Owners Association & 
Anr. 

Vs 
K. Parameswaran Nair, 
RP, Samson and Sons 
Builders & Developers 
Pvt Ltd & Anr 
 

Mr. Bijoy P Pulipra  
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40.  Comp App (AT) (CH) No. 
04/2026 
For Stay 
IA No. 108/2026 

Whispering Kera 
Ecological Homestay 
Pvt Ltd. & Anr. 
Vs 
Isabelle Fabienne 
Perret-Gentil & Anr. 
 

Mr. Bijoy P Pulipra Mr. Sanjay Vashishtha 
R1 

41.  Comp App (AT) (CH) No. 
22/2026 

Worldwide Realcon Pvt 
Ltd 
Vs 
Regional Director, 
South East Region 
 

Mr. Hemant Sethi  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
42.  Comp App (AT) (CH) 

No. 30/2022 
M Geethalakshmi 
Sunflower Finlinks Ltd 
Vs 
ROC Chennai & Anr 
 

Mr. C Umashankar Mr. B Ramana Kumar 
R2 

43.  Comp App (AT) (CH) 
(Ins) No. 266/2022 

Sree Vanamali Agro 
Farm Pvt Ltd & 4 Ors 
Vs 
Viswaroopi Energy Pvt 
Ltd 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

44.  Comp App (AT) (CH) 
(Ins) No. 267/2022 

Sri Kalyana 
Chakravarthy 
Educational Memorial 
Trust 
Vs 
LEPL Ventures Pvt Ltd 
 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

45.  Comp App (AT) (CH) 
(Ins) No. 294/2022 

Sri Kalyana 
Chakravarthy 
Educational Memorial 
Trust 
Vs 
Swarna Bhaskar 
Holdings Pvt. Ltd. 

 
WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

46.  Comp App (AT) (CH) 
(Ins) No. 296/2022 

Sree Vaibhavi 
Infrastructures Pvt Ltd 
& 3 Ors. 
Vs 
LEPL People Tech Pvt 
Ltd 
 

WITH 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

47.  Comp App (AT) (CH) 
(Ins) No. 297/2022 

Sree Vaibhavi 
Infrastructures Pvt Ltd 
Vs 
Medipro Edu 
Management Pvt Ltd 
 

Mr. PBA Srinivasan Mr. Y Suryanarayana 

48.  Comp App (AT) (CH) 
(Ins) No. 99/2025 
For Stay 
IA No. 272/2025 
For Additional Docs 
IA No. 273/2025 

G Shankar 
Personal Guarantor of 
Peekay Mediequip Ltd 
Vs 
Piramal Capital & 
Housing Finance Ltd 

Mr. BSV Prakash 
Kumar 

Mr. Vikram Wadehra 
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49.  Comp App (AT) (CH) 
(Ins) No. 222/2025 
For Exemption 
IA No. 622 & 623/2025 
For Stay 
IA No. 624/2025 
For Additional Docs 
IA No. 625/2025 

Kotak Mahindra Bank 
Ltd 
Vs 
Ravindra Beleyur 
Liquidator of Reliable 
Cashew Company Pvt 
Ltd & 6 Ors. 

Mr. Akshay Goel Mr. T Ravichandran R1 

 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice N Seshasayee, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 62/2026 

For Stay 
IA No. 156/2026 
For Condone Delay 
IA No. 157/2026 
Delay in refiling 
IA No. 185/2026 

Riju Ravindran 
Suspended Director & 

Promoter of Think and 
Learn Pvt Ltd 
Vs 
Shailendra Ajmera, 
RP of Think and Learn 
Pvt Ltd & Anr. 
 

Mr. V Shyamohan Ms. Pooja Mahajan R1 

 

For Admission (After Notice)  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
2.  Comp App (AT) (CH) 

No. 137/2025 
For Stay 
IA No. 1539/2025 
For Exemption 
IA No. 1540/2025 
For Direction 
IA No. 1768/2025 & 
200/2026 
For Intervention 
IA No. 1788/2025 

Think & Learn Pvt Ltd 
(In Corporate 
Insolvency Resolution 
Process) through its 
RP, Shailendra Ajmera 
Vs 
Aakash Educational 
Services Ltd & 23 Ors 

Ms. Lakshana Viravalli Mr. Rahul Balaji R1 
Mr. Shyamohan R2 
Mr. AR Ramanathan 
R10-R15 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 
3.  Comp App (AT) (CH) 

(Ins) No. 50/2025 
For Stay 
IA No. 186/2025 
To dispense with 
IA No. 187/2025 
 

Aakash Educational 
Services Ltd 
Vs 
GLAS Trust Company 
LLC & 2 Ors. 

Mr. Vishnu Mohan Mr. Thriyambak J 
Kannan- R1 
Ms. Pooja Mahajan R2 

4.  Comp App (AT) (CH) 
(Ins) No. 139/2025 

For Exemption 
IA No.374 & 375/2025 
For Interim Relief 
IA No. 376/2025 
 

GLAS Trust Company 
LLC 

Vs 
Shailendra Ajmera, RP 
of Think & Learn Pvt 
Ltd & 3 Ors 

Mr. Thriyambak J 
Kannan 

Ms. Lakshana Viravalli 
R1 

Mr. Vishnu Mohan R2 

 

 



 

8 
 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

 

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  
4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com  
6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

 

                 VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.  (044-28880500),  

         or through email on e-mail ID: itsupport.chennai@nclat.gov.in , vcnclatchennai5@gmail.com 
 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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